NATIONAL COMPANY LAW TRIBUNAL —
MUMBAI BENCH, MUMBAI

C.P No. 67/(MAH)/2017
MA No. 681/2017

CORAM: Present: SHRI M.K. SHRAWAT
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)
ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 20.12.2017
NAME OF THE PARTIES: Reliance Commercial Finance Ltd.

V/s.
Gupta Corporation Pvt. Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 2016.

S. No. NAME DESIGNATION SIGNATURE

% Gonsngy il for 'RF e G
b CF L frscoeiol” it

2 Asnisn Pyass Adweedes
tle Uuants TuhaR Jilo o s .~ 7
ol @ijc Dot

ORDER

MA 681/2017 in CP No.67/ 1&BP/NCLT/MB/MAH/2017

Reserved for Orders.

sdf- .. |
V.NALLASENAPATHY M. K. SHRAWAT

Member(Technical) Member (Judicial)



